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79. Sardar Patel Lok Kalyan Samiti, 22,493 
Bhadehadu, Dt. Banda U.P. 

80. Dr. Ambedkar Samaj Seva 2,59,614 
. Mandai, VIII. Veski Dislt. 
Allahabad, U.P. 

81. Shri Mahila Udyog Samaj 36,815 
Utthan Samitl, Vrindaban, 
Distt. Mathura, U.P. 

Trlpura 

82. SAC, BGVS Melarmath, Agartala, 4,00,000 
West Tripura 

We.t Bengal 

83. SAC for AE, Bengal Social 34,50,000 
Service League, Calcutta 

84. Indian Instt. of Management, 2,71,250 
Calcutta 

Statement-II 

Review of the Literacy Programmes Sanctioned to 
the Voluntary Organisations 

To review the performance of the voluntary 
organisations in imparting literacy programmes, the 
provisions of monitoring and evaluation are in-built 
under the Scheme. The voluntary organisations 
implementing the literacy and Adult Education 
Programmes are required to submit quarterly 
progress reports at the end of each quarter. Specific 
proforma has been prescribed by this Miniltry for 
submitting quarterly progress report. For this purpose, 
Management Information System (MIS) based specific 
proforma has been designed. On completion of the 
project, the voluntary organisations have to submit 
the audited statements of accounts against each 
project. 

The Quarterty Progress Report, and the Audited 
Statement of Acc:ounts alongwith final progre .. report 
lubmitted by the voluntary organisationl agaln,t the 
sanctioned projects after completion of the project 
are duly examined In the Ministry. Any ,hortcomlng 
on the part of the Implementation of the programme, 
if indicated In the MIS proforma/audited statement Is 
communicated to the concerned voluntary agency 
for rectifying It. 

Since the projects are Icrutlnised and 
recommended by State Government, the 
responsibility of the monitoring of the progre.. of 
the literacy programmes also rests with the state 

level authoritle •• State Directorate of Adult Education 
and District level adult education authorities 
are required to make regular field inspections of 
the literacy projects. The observations of the State 
level authorities based on their field visit are 
al.o considered for monitoring the progress of the 
project. 

In addition, performance of voluntary agencies 
is also evaluated by external evaluation agencies 
on completion of the project. Voluntary agencies who 
have applied for follow-up programmes are selected 
for external evaluation. 

The results of evaluation are communicated to 
the voluntary agencies to take up corrective measures 
in follow up projects. During last 2 years' 59 literacy 
projects Implemented. by various voluntary agencies 
have been externally evaluated. In case of 
unsatisfactory result of the evaluation further projects 
to such voluntary agencies are not sanctioned. 

{English} 

Committee on Fundamental Dutle. 

200. SHAI SUSHIL KUMAA SHINDE 
SHAr MADHAVRAO SCINDIA : 
SHRI BALRAM SINGH VADAV : 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether the Government have set up a 
committee to ·Operatlonall.e suggestions to Teach 
Fundamental Duties to Citizens of the country"; 

(b) if so, the details thereof; 

(c) the terms of reference and composition of the 
Committe.; and 

(d) the time by which the committe. is likely to 
submit It. reports? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT AND MINISTER OF SCIENCE AND 
TECHNOLOGY (OR. MURlI MANOHAA JOSHI) : <a) 
to (c) Ve. Sir. Government have .et up a committee 
to work out a .trategy as well as methodology of 
operationalising a country-wide programme for 
teaching fundamental duties to citizens of the country. 
Th. compo.ltlon of the Committee Is as follows : 

Justice J.S. Verma 
Former, Chief Justice 
Supreme Court 

Or. L.U. Singhvl 

Dr. Karan Singh 

Chairman 

Member 

Member 
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! ,Dr. J,$. Rajput 
. '. . , , ", M .. mp~r 

·Pro'f.,A.K. Sharma Member Se4m~tary , 

,.The'terms of reference of the C9mmitt~~ are as 
, ' 

under: 

(a) To develop a· ,ackage for "teachln'g 
fundamental duties at primary and 
secondary, senior secondary and 
Uni,versity Jevel. 

(b) To decide the activities as part of 
Curriculum and co--currlcular activities; 

(c) To review the existing programme already 
being implemented by NCEAT under the 
National Curricular Framework and the 
need for identlfymg additional inputs to it. 

(d) To develop programme package for pre-
service/in-service training of teachers at 
variC?us levels. 

(e) To develop a separate package for the 
training of citizens through non-formal 
education/adult education programme/ 
media (print, electronic, ·etc.t. ' 

(d) Though no time has been fixed for submitting 
the report, the report is expected to be available by 
the end of March, 1999.' , 

COlt Overrun by Power ProJectl 

201. DR. T. SUBBARAMI REDDY : 
PROF; P.J. KURIEN : 

Will the Minister of POWER be pleased to 
state : 

(a) whether about 25 power projects being 
developed by various Government Undertakings 
have incurred a cost overrun of Rs. 15.063 crore till 
end of 1997; 

(b) if so, whether these projects ar~ at various 
stages of completion; 

. ' 

(c) if so, the names of agencies Involved ,In 
developing these projects; 

(d) the reasons for cost overrun 'by these projects; 
and ' 

(e) the steps being taken by the Government for 
timely completion of the projects? 

THE MINISTER OF POWER (SHRI P.R. 
KUMARAMANGALAM) : (a) to (c) 22 Thermal and 55 
Hydro projects being developed by various 
Government undertakings which ware under 
execution' at th~ end of 1997 ha~eincurred a cost 

overrun of Rs. 9408 crores and Rs. 27972.55 crores 
respectively till the end of 1997. Out of them 13 
thermal projects and 43 hydro projects are under 
various stages of compietlon. The agencies Invol\ted 
are State Electricity 80ards'fCorporatlons and Central 
Public- Sector Undertak'ng8.-: 

(d) The main reasons 'for the cost overrun 
are : 

(i) Financial Constraints 

(ii) Delay in completion of land acquisition 
process and other preliminary activities 

(iii) Inability on the part of project authorities 
to ensure timely placement of orders and 
providing Inputs in time to different 
agencies. 

(iv) Late and non-sequential supplies by the 
equipment suppliers. 

(v) Law and order problems. 

(e) To minimise delay and cost overrun, close 
monitoring of the projects is being done and review 
meetings are being held. . 

Loe •• s to SEas 

202. SHRI MANIKAAO HODLYA GAVIT : Will 
the Minister of POWER be pleased to state : 

(a) the details of IoSS88 auffered by the State 
Electricity Boards during 1996-97 and 1997-98, State-
wise; and 

(b) ,the ,rea80n8 therefor? 

THE MINISTER OF POWER (SHRI P.R. 
KUMARAMANGALAM) :,(a) The accounts·of the State 
Electricity Boards are required to be forwarded to 
Central Electricity Authority within six months of the 
close of the year to which the accounts relate. 
However, the accounts for the year 1997 ~98' from 
most of the SEBs have not been received. A statement 
indicating theaurplua/deficit of the SEBs during 1996-
97 Is enclosed. 

(b) The main reasons of the loaS8S 01 the SEBs, 
inter-alia, include, the wideningg~p between tb. 
average cost 01 supply and reaUsallon, especially 
with rega,rd to the agriculw..al and domesti(; sHtors; 
delay as well as inadequate r.visfon of tariffi non-
payment of rural electrification subsidy in oashby 
most of the State Governments: non-realisation of 
the due~ by' SESs for sal~ of' power; low levels of 
capacity~t1~lsation ofex1sting plant~ and, ~I~h 
t~arisntfs8Ion' a: distribution los!les. 


